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. Ordinance No 40
B.A. Dance

{. Programme:

B.A Dance shall be a full time regular Programme of three years duration. This programme shall be
run in the Umvers:ly Teaching Department & in the afliliated [nstitute/Colleges of R'ua Mansingh Tomar

Music & Arts University, Gwalior.

2. Eligibility Rules ;
I. A candidate who has passed Higher Secondary 1042 Pattern Examinalion of M.P. Board or any
other equivalent exg;nin'alion recognized by this university as equivalent there to.
2. Weight age will be given to the candidates as under:
(a} The candidates who has complclcd one year certificate course Dance or one year DlpIOma
course in Dance of Raja Mansingh Tomar Music & Arts Universily, Gwalior or Any other University
LN

recognised by U.G.C. will be given 5 marks.

(b} A candidate who have participated in any Internalion‘z_nl/Nalionalfljislrict Level Musical
Conferencc/Symposium/l’rogramme organized by an Institution/Body recognized by Raja Mansingh Tomar
Music & Arts University, Gwalior shall be given 5 marks. ‘

.(c). Addittonal 10 marks shall be given to those applicants who have obtained position in
International, National, State, level competition.

4. Academic Council shall have powers to amend the aforesaid marks and additional marks as per the
need and requirement of time. '

5. Candidates who are in service have to obtain necessary permission from competgntlauthori[y &
have to take leave from parent department to complete the course and a no objection certificate issucd by
competent authority has to the submitted before joining the 'course?

6. Candidates expelicd from any other college or dismissed from Government Service on disciplinary
grounds and those who are known to have been involved in acts ol crime and of gross mdiscipline or
misbei\mvior will not be eligible for admission. ' '

- 7. Furstly a University Teaching Department and afﬁiiatéd college/nstitute shall be given 30-se£}ts

which may be increased on the recommendation of the Academic Council looking in to the requirement and

facility. ‘

8. Reservation for SC/ST/OBC candidates and candidates belonging to freedom lighter, EX- military
person catégory shall be in accordance with M.P Government Rules. However, if the candidates in these
calegortes are not available, the vacancies shall bé filled with General candidales who have qualified in the

admission test and seat atlotment shall be as per the merit in wait list.
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9. Admission shall be granted to the céndidates on their own risk and responsibility on the basis of
details furnished by them. If any time it is ‘notice(! that admission has been obtained by any candidate by giving
incorrect, false information, conceating information or by oversight, the admission granted .sh'all be cancelled
and the candidate shall be asked to leave the dept. forth with afier tesnﬁg the accounts.

10. There is no age bar for the admission in the course.

3. Admission

Rules regarding admission procedure shall be applicable as framed by Raja Mansingh Tomar Music &

Arts University, Gwalior & Govt. of M.P. Bhopal.

4. Course Structure

The course structure and detailed syllabus will be finalized by Board of studies under the faculty of Dance.

5. Scheme of Examination

The Scheme of examination for lhe course & lhe programmc shall be prescribed/notified by the
universily from time to time. The examination of the course will be Londucted as per semester syslem of

examination {Ref Ordinance No.7.) -

6. Conditions of passing & award of division

ta) An cxaminec obtaining, 75% or more inz;-rks in the aggregate shal be given distinction. Those
obtaining 60% or above but below 75% will be give First division. Those obiatning 50% but below 60% will
be given Second division. Those obtaining 36% and above but below 50% marks will be awarded Third

division. The minimum pass marks in each course will be 36%.

(b) If an examinee fails in any paper, he or she may -be permilted lo appear in [ht subsequent

cxammanon in lhu’thosc paper (s).
It will not be necessary for candidate who is not successful in the examination 10 seck admission in the-
same course. Such a student may appear as "Failed - reappear” candidate after depositing the required fees in
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7. General Conditigns:
(i) All other matiers not specifically provided in this ordinance, shall be governed by relevant
prowsmns of general ordinances of the Raja Mansingh Tomar Music & Arts University, Gwalior.

(i) In case of any dispute regarding the interpretation of any ruleforder, the matter shall be referred to

the Vice Chancellor and his decision shall be final.
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